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I THE CENMAL AIMINIS IATIVE TR TUYAL, JAIPUR B3N H, JATIFUR,
0.A No.a62/92 Do, of evders: 25.1.1535
Genal Singh l : Annlicent

vs .
Tnien »f India &% Ors, ! Pagvandents
My R N,Mathur : Coinsml Ter @nn] foant
My ,Menish Thepdéri P Coansel for respenients

CORAM:
Hen'ble Mr,0,7.5hérma, Member {Adm,)
¢ SLE MRLO.FLSHAEMA, MEMEER (DN, ).
In this azplicition under Sac.19 of the Mpinictrative

Trivindls Ack, 1925, Shricgedl Siagh hes sreyed thet thie res-~

pendeants ms dirmcied te grent dpceintmenrt te the dapplicant
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en Comassiendte greunis dgaimst handizéppned quete in sccerd-

dace with his educdticpdl qualificatiens,
z. The apelicént's cdse is thet hie féther late Shri Sshib

Singh had werked in the Railwarys fer meve thida 2302 ddvs, frew
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L10,71 e 10,7,281, az Mate apder ICW{C) &t Chittergarh, He

imd en 10,2,51 due te illmezas, At the tine of hiz Jdeseth, his
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fether waz in duty {Anp A1), The apelicant Was herrn en

10,232,889 el
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11 veerz eld uwhen hils father died, The
applicent athdined wdjerity in Sephamrer 1987, The a@vonlicant
je @ heapdicepped persey €& hg is sﬁffering frem srihondelisal
infirmity ip hiz lefs hépd, On the k&s5i3 of his dissbility

& cencessisn certificeie wes igssueld e hin fer the Dirnese

of Lravelliay ern the Failways, The certificéte of meldlcel
dicabilibty issaed by @ gevernment hesgpital i3 &t Apm A2, The
danplicdnt's wether is illikterdte énd he hingelf is eldezt in
his family heving 2 yeunger zisters dged 14 &nd 12 yedprs ves-
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pectively, The @pnlicent passel the 10th stdpledrd axamind -
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tien in 1937, Accerding te him, he is entitled Le¢ dpesintment
én cemsessisnste greunds., The mether ¢f the €nplizént hed

alse subuitted &n asplicétion ta the Chief Engincer(Survey &
Constructien! W, Frly, peinting out thﬁﬁ in 1991 she was azlad

whether she ic willing to Jet & compdssiendte dpcaintment er

net and che Wed stated thereip thekt she heing ¥% illiterdte

--2'




-1

”

[ Y
N
'
LY

was net in 8 pesitien te Wcceot the agpeintment. However, she hed

gubmitted thedb her senwids $15e miner &8t Lhet time 4nd mdy he grin-
ted for Bim € dpweintinent whenu he Lacemes ndjar, On beceming mdjer
the dyelicdnt mede dn 4policétian fer @pdsintmant en Cemodcs lenste
greinds which waes censidered Ly the effice of the rezcenient Na,2,
joux the Chiaf Engincer(Survey & Cenztruciien) W,Rlvy, Jaicur, but
ne eppeintment wdsd given, The doclicént haz given in thisz &
cetian Jdatejile of the fiartiher cyrrecpanients cdrriad eub with veri-
eus edutharities in this regérd and the infermdtien Tulmitted ragw-
rdimy his eﬂucitisnii saelificetiens eto.ymre cdlled fer., Accer-
Qing te the dpplicednt hig family i8 in exitirems need of swnleyment

v bredd winner in hiz family wézs his fether whe expirsd

3. The resogmilents irn their recly have chaped Lthét the aonlicént
ie the zen ef late Shri Sahib Singh, whe was emwpleyed sn a Jdeaily
rated esie, Accerling ke the wmelicy leid devin Ly the Failwéys

he i3 pet entitled te dmmeintment an cemrass isndbse graanis, Hew-
aver, the dpolicdnt odpn &awly fer @ -~peinktment in heplicenned oietd

Whanever @ retifisétisn iz issued fo zuach ®opeintments.

4, The ledrnead ceunsel fer the edrtiss héve heepn hedrd sl the
re-erds heve bren gane threugh, Mz direchien cén e Jiven in this
e fer cwansidmrdtien ef the ~aze ol the @&uolicen: fer &€ veintmsnt
ern CempuIs ienéte gyreuinls, ilewevar, Anm ALl Jdted 26,100,323, which
ic & cerbifizete izsaed by & geaverument Docter chews tihiet the 3-p-
licant is sufferingy frem teme erthendeiis hénlicdw, In the circ-
umstepces, the spslicenk may @le & aonnlickcien te the Fallwdys
‘far anceintment en the graand of erthewdedicdl handlicap. If such
an apmliceétien 18 rdde ¥y him within ene menth frem teddy, the
reccerdents shall cendider sich dpplicdtien on merit in Sccerdance

witl, thelr rules keewing in viww the tyre ef hidndicdp suffereld by

.")

the <€gnl iceént, fer € ceintme-t unler the guets fer the hendicapred,
drd héaving recérd ta the mwrierity list mei ined by khe Rajlwayz

4.3.
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Tha mligibility ef the @-mlicant fer a@apceintremnt in the cetegery

of physicéllvhdn?icaiened perzens mdy he datermined within & perisd

of & cepy of thiz erder
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of 4 menthe frem the dadte of +he rece

dand if he iz faeund aligible for zuach €pneintment, the aseintment

mey be effered te him @43 Seen 45 his tarn cemes dccerding te his

srierity.

(0,P, .irmh)
Mamber (A)



